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THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP
MENT (SHRI SIDDHESHWAR PRASAD):
(a) There are complaints against two Assis
tant Directors of the Institute.

(b) The officers concerned have been 
called upon to explain their conduct. Suit
able disciplinary action will be taken after 
their explanations have been considered.
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National income of States

3249. SHRI B. K. DASCHOWDHURY: 
Will the PRIME MINISTER be pleased 
to state :

(a) the National Income of different 
Sthtes in India during the last three years;

(b) whether national income is tabula
ted also on the District-wise basis, if so, the 
National Income of backward districts of 
different backward states as identified by the 
Government during the last three years; 
and

(c) the per-capita income of various 
income group people during the last three 
years ?

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
ELECTRONICS, MINISTER OF HOME 
AFFAIRS AND MINISTER OF INFOR
MATION AND BROADCASTING (SHRI- 
MATI INDIRA GANDHI): (a) The available 
estimates of per ouptta income of various 
states, prepared by the respective State Sta
tistical Bureaux, are given in the statement 
laid on the Table of the House [Placed in 
Library. Sec. No. LT—1802/72] Owing 
to differences in concepts. source 
materials used, methodology and the base 
years for constant price estimates, these are 
estimates not comparable among the States.

(b) A few State Statistical Bureaux had 
prepared estimates of national income district- 
wise for a few yean but no such estimates 
for the years after 1962-63 are available.

(c) Estimates of per capita income for 
different income>groups are not available.
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Requirement of Castings and Forgings in 
Heavy Electrical Plants

325:. DR. LAXMINARAIN PANDEY : 
Will the Minister of INDUSTRIAL DEVE
LOPMENT be pleased to state :

(a) whether Heavy Electrical Plants in 
the country are unable to get their require
ments of castings and forgings from indige
nous sources; and

(b) Jf so, the steps taken by Govern
ment to solve the problem ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP
MENT (SHRI SIDDHESHWAR PRASAD):
(a) and fb). The entire requirements of cast
ings and forgings of the heavy electrical 
plants are not being met from indigenous 
sources and heavier and more sophisticated 
type of castings and forgings are presently 
being imported. To bring up indigenous 
capability, developmental orders have been 
placed on the .indigenous manufacturers 
including the Heavy Engineering Corpora
tion for intricate castings and forgings requi
red for the heavy electrical plants. The 
capacity in the country for the manufacture 
of special castings and forgings is also being 
reviewed by the Government from time with 
a view to taking such further steps as may 
be considered necessary to secure rapid deve* 
lopment. The problem was also reviewed 
recently by the Planning Commission, when 
the need for a developmental approach and 
standaedisation of specifications of castings 
and forgings between the various heavy elec
tric*! plants w*s agreed to; and tlye need for

castings and forgings manufacturers equipp
ing themselves with modern testing and ins
pection facilities and for adequate attention 
and priority to the requirements of heavy 
power plants was stressed.

Anand Maig organisation

3252. SHRI JOYOTIRMOY BOSU; 
Will the Minister of HOME AFFAIRS 
be plased to state :

(a) whether attention of the Govern
ment has been drawn to a statement issued 
on 24th Febiuary, 1972 by Smt, Uma 
Sarkar, wife of Shri P. R. Sarkar (alias 
“Anand Murtiji”, Chief of the Anand Marg), 
wherein she is reported to have said it was 
impossible “ for me to be silent spectator 
to the inhuman, brutal and senseless happen
ings in the Marga";

(b) if so, whether the Government 
have investigated into the allegations made 
by Smt. Uma Sarkar, and

(c) if so, the findings therefor ?

THE DEPUrY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
F. H. MOHSIN): (a) Government have 
seen the press report.

(b) and (c). Several criminal cases, in* 
eluding some qf murder, against Shri P. R. 
Sarkar and other Anand Margis are being 
investigated according to law by the C. B. I. 
as well as the Bihar State Police.
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